DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II
(General information relating to legislative & other matters)
Friday 20 August 2010/ 29 Shravan, 1932(SAKA)

No. qo

SPECIAL MENTION(RULE- 280)

Hon’ble Members are hereby informed that the notices of special mention (Rule — 280) will be
received till 10:00 a.m. in the Notice Branch of Legislative Assembly on 23" August 2010 and the
balloting will take place at 10:15 a.m. in the room of Secretary, Legislative Assembly.

The Notice Branch will remain open from 8:30 a.m. onwards.

Kindly note the changed schedule.

P.N.Mishra
Secretary
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